
ON PRIVATE MEMBERS' BILLS AND 
RESOLUTIONS 

(EIghth Lok Sabba) 

THIRTY-NINTH REPORT 

(Presented on 12-8-1987) 

I, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present 'this TDirty-ninth Report. 

2. The Committee met on 10 August 1987 for classification and allo-
cation of time for discussion of Bills (vide Appendiac:) under clauses (b) 
and (c) of rule 294(1) of the Rules of Procedure. 

Classification and allocation of time to Bills 

3. The Committee considered classification and allocation of time to 
seven Bills specified in Appendix. 

4. After· considering all aspects of the Bills, the Committee recom-
mend that the following Bills be placed in category 'A':-

(1) The Aglicultural Workers (Minimum Wages and Welfare)Bill. 
1987 by Shrimati Basavarajeswari. 

(2) The Environment (Protection) Amendment Bin. ·1987 (Amend-
ment of section 2, etc.) by Shri Bhattam Sriram81 Murty. 

(3) The Constitution (Amendment) Bill. 1987 (Amendrnent of 
Seventh Schedule) by Dr. Chandra Shekhar Verma. 

The Committee further recommend thilt the remainin~ four Bills be 
placed in category 'B'. The Committee recommend allocation of time 
for each of the Bills as shown in column 5 of the ,Appendix. 

Recommendations 

5. The Committee recommend that the classification and allocation 
of time to Bills by the Committee, as shown in the Appendiac:, be agreed 
to by the House. 

NEW, DELHI: 
10 Atigust 1967 
19 Sravana 1909 (SIIka) 

lilt. THAM8I DURAl. 
Chairman. 
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